
 6533  Appropriation  SEPTEMBER  16,  1965  Bills  उस
 (Mr.  Deputy-Speaker]
 further  surm  from  ang  out  of  the  ted  Fund  «ft  India  to  meet  the
 Consolidated  Fund  of  India  for  amounts  spent  on  certain  servic~s
 the  se  vices  of  the  financial  year  during  the  financial  year  ended
 1965-65,  be  taken  into  considera-  on  the  315  day  of  March,  1903,
 tien.”  in  excess  of  the  amounts  granted

 .  for  tnose  service  s  and  for  that The  motion  was  adopted.  year,  be  taken  into  consideration.”
 Mr.  De  Speaker;  jestion

 is:  =
 ‘The  qu  The  motion  was  adopted,

 ‘That  clauses  2  and  3  stand  part  Mr.  Deputy-Epeater:  The  question
 of  the  Bill.”  is:
 The  mction  was  adopted.  “That  clauses  2  and  3  stand

 Clauss  2  und  3  were  added  to  the  Bill.  pert  of  the  Bill.”

 The  Schedule  was  added  to  the  Bill  The  moticn  was  adopted.
 Clause  1,  the  Enacting  Formula  and  Clauses  2  and  3  were  added  to  the  BilL

 lo  adae the  Title  were  adaed  to  the  Bill  ‘The  schedule  was  added  to  the  Bill
 Erishnamacharl: ‘Shri  T.  T.  Kr  Sir,  I  Clause  1,  the  Enacting  Formula  and Pew  ६०  move:  the  Title  were  added  to  the  Bill,

 “That  the  Bill  be  passed.”  Shri  T.  प  झा  +  Sir,  1
 Mr.  Deputy-Speaker:  The  questi  beg  to  move:

 is:  “Thai  the  Bill  be  passed.”
 “That  the  Bill  be  passed.”  Mr  Depuiy-Speaker:  The  question The  motion  was  adopted.  is:

 “Thit  the  Bill  be  passed.”
 12.04  hrs.  The  motion  was  adopted.
 APPROPRIATION  (No,  4)  BILL,  1965  —

 The  Minister  of  Finance  (Shri  T.  T.  1206  hrs, Erishnamachari):  Sir,  1  beg  to  move":
 APPROPRIATION  (RATLWAYS) “That  the  Bill  to  provide  for  NO,  3  BILL,  1965

 the  authorisation  of  appropria- tion  of  moneys  out  of  the  Con-  The  Minister  of  Railways  (Shri
 solidated  Fund  of  India  to  meet  8.  E.  Patil):  Sir,  I  beg  to  move:
 the  amounts  spent  on  certain
 @ervices  during  the  financial  year  “That  the  Bill  to  provide  for
 ended  on  the  318  day  of  March,  the  authorisation  of  appropria
 1963,  in  excess  of  the  amounts  tion  of  moneys  out  of  the  Con-
 granted  for  those  services  and  soliduated  Fund  of  India  to  meet
 for  that  year,  be  taken  into  the  amounts  spent  on  certain
 consideration.”  scervices  for  the  purposes  of

 is  Railways  during  the  financial
 Mr.  Deputy  The  q  year  ended  on  the  318  day  of

 bs:  March,  1963,  in  excess  of  the
 “That  the  Bill  to  provide  for  amounts  granted  for  those  ser-

 the  authorisation  of  appropration  vices  and  for  that  year,  be  taken
 of  moneys  out  of  the  Consolida-  into  consideration.”

 *Moved  with  the  dation
 of  the Pr


